59 Written Answers

+tSMUGGIING  ACTIVITIE>  OF CoNSULAR

OFFICIALS

#5890, SHRI SITARAM JATPURIA Wil
the Mimster of EXTERNAL AFFAIRS

be pleased to state

(2) whether 1t s a fact that croies of
rupees worth of foreign watches, cameras
and other valuable restricted items are beng
regularly smuggled into India for sale by a
section of Consular officials representing
European countries in Calcutta,

(b) 1f so, the nun ber of such cases
apprehended by Gove nment during the
last two years, and

(c) what steps are betng taken by Govern-
ment to prevent the sm uggling activities of
the officials of these nussions ?

THF DFPUTY MINISTER IN THE
MINISTRY OF EXTIRNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) (a) and
(b) Two cases of smugging of contraband
items by members of the Consular Corps
i Calcutta were detected during the last
two years Goods wort1 Rs 23 lakhs were

mnvolved

(¢) Necessary steps continue t0 be taken
to prevent and detect sich cases. It 1s not
in the public mterest to divulge the nature
of the steps taken as hat may defeat the
very purpose of taking these steps

{ DECENTRALISATION OF GEOLOGICAL SuRVEY
OF INDiA

%617 SHRI SANAT KUMAR RAHA
will the Minster of STEEL AND MINFS

be pleased to state

(a) whether Geological Survey of India
1» being decentralised bv merging the Ground
Water Division m the Central Board and
transforming the Mineral Exploratton Corpo-
ration wing into the Mineral Exploration
Corporation,

(b) if so, whether th re 18 any resentment
aganst this merger by the staff of Geolo-
gical Survey of India, and

(c) i so, the reasons for decentralising
Geological Survey of Intia ?
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THE MINISTER OF STEEL AND MINES
(SHRI S.MOHAN KUMARAMANGALAM)
(a) and (¢) There 1s no proposal to decentra-
lise the Geological Survey of India as such
Government have, however merged the
Giound water wing of the Geological Survey
of India with the Central Ground Water
Board of the Minstry of Agriculture with
effect from 181972 This decision was
necessitated because the exploration and
exploitation of groundwater resources which
were hitherto handled by separate organisa-
tions, are intimately related functions and
called for a single organisation to look after
these functions

A decision has also been taken to set
up a Mineral Exploration Corporation to
undertake the work of exploration 1n detail and
proving of muneral resources in the country
in the shortest possible time. The main
reason for setting up the Mineral Exploration
Corpotation 1s to avoid unnecessary over la-
pping 1n the functions of the various agencies
connected with exploration and eaxplortation
of minerals m the country and to bridge
the gap between the prelimnary exploration
and commercial exploitation

(b) Some employees of the Geological
Survey of India have expressed their unha-
ppiness at these decisions taken by the
Government.

CLOSURE OF FACTORIES

1533 SHRI SANAT KUMAR RAHA
Will the Mimuster of LABOUR AND REHA-
BILITATION be pleased to state the number
of factories closed in diffeient states up to
March, 1972 7

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R K KHADIL-
KAR) Information 1s being collected

1534 [Transferred to the 29th August, 1972]

REPRESENTATION By CoaL MINES LABOURERS

1535 SHRI VITHAL GADGIL Wil
the Munister of LABOUR AND REHABILI-
TATION be pleased to state

(a) whether Government have received
any representation from labourers of any
coal mines 1in West Bengal in 1970-71 1egar-
ding closure of Coal Mines duc to exhaus-
tion of reserves,
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(b) if so, the names of the units and the
action taken by Government in the matter,

(c) whether Government have also recenved
any representation from management of any
coal Mine in West Bengal in December,
1970 or early 1971 on the same subject, and

(d) if so, the names of the management
and the contents of the representation in
brief ?

THE MINISTFR OF LABOUR & REHA-
BILITATION (SHRI R K KHADII KAR)
(a) to (d) The Department of Iabour and
Employment do not appear to have received
any representation on thc subject erther trom
the Workers or the Employers in the years
1970 and 1971 1t 1s under-stood, however,
that during that penod four mines were
closed 1In West Bengal on account of the
exhaustion of the coal 1eserves

1536 [Tvansferred to the 29th August 1972]

SET UP oF NEW STFEL PLANTS IN FIFTH FIVE
YFAR PLAN

1537 SHRI M K MOHTA Wil the
Minister of STEEL AND MINFS be pleased
to state

(a) whether Government propose to set
up more steel plents 1n the country during
the Fifth Five Year Plan period, and

(b) 1f so, whether Govcrnment propose to
consider the feasibilty of setting up of a
steel plant in Rapasthan ?

THE MINISTFR OF STATF IN THE
MINISTRY OF STFEI AND MINFS (SHRT
SHAH NAWAZ KHAN) (a) and (b) Prepa-
ratory work on the Fifth Plan programme foi
steel development has been taken 1n hand
A Working Group has been constituted to
examine the question of expansion of the
capacity of existing mtergrated steel plants
as also suitable sites, on techno-economic
considerations for new steel plants These
studies will be based on tachno-economne
considerations and ate expected to be comple-
ted by the end of this yea:

ENHANCEMENT Or INDIAN TERRITORIAL

WATERS
1538 SHR!I' M K MOHTA Will the
Minister of EXTERNAL AFFAIRS be pleased
to state .
(a) whether Government have been consi-

dering any proposal to enlarge the present
territorial water boundary of India, and
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(b) if so, whetter any decision has been
taken in the matter ?

THE DEPUTY MINISTER IN THF
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDR.\ PAL SINGH) (a) No,
Sir

(b) Does not arise
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F[L.aBourR ON ConrTRACT Basis IN CENTRAL
UNDERTAKINGS

1539 SHRI RATTAN LAL JAIN
SHRIMAIN SINGH VARMA .
SHRI N KK SHEJWALKAR
SHRI JAC DISH PRASAD

MATHJR
SHRI D K PATEL
SHRITAI K ADVANI

SHRIS C ANGRE

Will the Mmi ter of LABOUR AND

REHABILITATIOM be pleased to state
the names of the central public undertakings,
institutions  and  departments which engage

labour on coniract basis 7]
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T[THF MINISTER OF LABOUR AND
REHABILITATION (SHRI R K KHADIL-
KAR) The requrzd mformation 18 being
collected and will oe lad on the table of

the Sabba 1n due c:urse]
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